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7881. BHRI JITENDRA PRASAD: 
WiD the Minister of CIVIL SUPPLIES 
be pleased to state: 

(a) the reasons for the disparities in 
tbe per caPita quota of lugar, wheat, 
rice and other 'essential cOllUlloditles 
distr:buted through the fair price shops 
in rural and urban areas; and 

(b) the steps taken or proposed to be 
taken to remove such disparities? 

THE DEPUTY MINIST&R, IN THE 
:MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MOHANTY): 
(a) and (b). Distribution of sugar, 
wheat, rice and other essential com-
modities through fair price shops 
within a State is the responsibility of 
the respective State Governments. 
However, on the basis of reports re-
ceived from various StateslUnion 
Territories, it is observed that in most 
of the states I Union Territories, there 
is no disparity in the per capita 
quota o'f rice, wheat and sugar, etc. 
distributed through fair price shops 
in the rural and urbaal aeas. 
There are, however, some variations in 
the per capita quota of commodities 
being suppl:ed in urban and rural 
areas in some states which bas been 
necessitated due to consumption/de-
mand patterns. 

~ tal SchOOl BalldiDC at Gole 
Market, New Deihl 

7882. SHRI UTTAMBHAI H. PATEL: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
state: 

(a) when the building of the Central 
School In Gole Market, New Delhl wID 
be completed; 

(b) bow mucb amount has been sane-
'tloned for the eonstructlon and how 
mUl'h amount has been spent out of 
that amount and who are the contrac-
tori for IUrh ronstructinn: and 

(c) whether GovernmeJ).t propOle ,. 
have a library and sporta courtyard ill 
the school? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHA VAN): (a) The date stipulated b;r 
the CPWD fOr completion of the build-
ing for Kendriya Vidyalaya, Gole Mar-
ket, New Delhi, is the 9th May, 1981. 
The precise date by which the cons-
truction of this bulld:ng will actual17 
be completed cannot be indicated at 
present. 

(b) An amount of Rs. 51.23 lakhs 
has been sanct:oned for construction of 
this Vidyalaya Bulldin". Our of tbis. 
the CPWD have reported an expendi-
ture of Rs. 38.33 lakhs as on 31-3-1981. 
MIs N .R. Agga'I'Wal & Sons are the 
contractors for this lVork. 

(c) The plan provides for a library 
and play grounds. 

Challle In Syllabus of Two-year POIt 
Graduate Coarse In COID.IDeI'Ce Of 

DeDlI UDlvel'slt1 

7883. DR. A. KALANIDHI: Will the 
Minister of EDUCATION AND SO-
CIAL WELPARE be pleased to state: 

(a) whether the University of Deihl 
is considering any proposal to change 
or mOdify the syllabus for the t\ta.year 
Post Graduate Course in Commerce 
from the year 1981; 

(b) it so, the details thereof; 

(e) whether it is a fact that there are 
4 papers of Economics out ot a total or 
8 papers in the M.Com. (PreVious) 
course; If so, the reasons therefor; an. 

(d) lVhether the above_aspect wou1cl 
be taken into consideration while 
changing or modifying the syllabus? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHlU So B. 
eRA VAN): (8) and (b). The Uolvw-
8ity proPQHS to restructure the ..,.u.. 
bus for the two-year poat-.ra4uate 
course In Commerce (M.Com.) trc.a 
1982-83. It has accordlni1T a oln~ 



~  WriUea A1Ifwer. CHAlTBA 80, lDOa (SAKA) 

• eommittee for the purpose which baa of Experts and submitted its repOrt OQ 
,. to aubmit it~ Report. 20-5-1976. The Government acceptecl 

toe d~ isions of the Empowered Com-
(e) Yes, Sir; for the reason tbat eco- mit tee and communicated the same to 

JKIIDie analysis is considered an essen- ario ~ implementinC agencies. 
"Iia1 pari of education fOr business and 
.... direct relevance to optimisation in 
tlualDess decis:ons, business forecast-
.... Jnvestment appraisal and security 

anal7sis etc. 

(d) All aspects will be taken Into con-
wideration by' the University while tak-
• a decision on the recommendat:ons 
sf tlae Committee. 

lIntew 01 tbe Functioning of DDA 

7184.. SHRI RAM VILAS PASWAN: 
WiD tbe Minister of WORKS AND 
HOUSING be pleased to state: 

(a) wbether at any stage, a review 
d the functioning of DDA was ad~ 

bJ' any independent body with a view 
to seeing how far the Author:ty bas 
been able to acbieve the objectives for 
... 1ILds it waS set up under the DDA 
kt and the extent to whiCh it has 
.been able to cope with the rapid 
growth of the capital; 

(b) if so, when and with what result; 
and 

(d the action taken by the Govern-
meut thereon? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SDlGH): (a) Yes, Sir. . .., 
(a) and (c). In pursuance of the re-
cvmmelldations of the Public Ac-
counts Committee, Government of 
l'Dd.:a set up In June, 1974, a Commit-
~ of Experts for assessing the work 
.daDe by the Delhi Development Au-
:tIIDrit7 and to ftnd out how far it bad 
addeved the-objectives for which it 
.... set up. Tbe Committee submitted 
Ita report to the Government on 31-3-
ltr1S. To consIder and examine vall-
DUll recommendations! conclusions con-
....... in tbe report, an Empowered 
Owa'l1lttte.e waS set up by the Govern-
. ~  In October 1975 which took ftnal 
IIIedSJmu OIl the recommendation. con-

While the vanous decisions were 
under implementation, the new Gov-
ernuient which was formed in N.cb. 
1977, set up a Committee of Experta 
(known as Baveja Committee) in 0c-
tober. 1977 for examinini, in dept .... 
the working ot the Delhi Development 
Author"ty" The Committee submitted 
its report on 6th June, 1978. In view 
of the appointment of the Baveja Com. .. 
mittee, the implementation of the flnal 
decisions of the earlier Committee o! 
Experts appointed in 1974 was kept iQ 
abeyance. To consider and examine 
the observations/recommendations 01 
the Baveja Committee, an Empowerecl 
Comm. ttee was set up in June, 187. 
wbich took final decisions on the vari. 
ous observations I recommendations 
contained in the Report of the Baveja 
Committee. The Empowered Commit .. 
tee submitted its report to the Govern. 
ment on 20-8-1978. The final decisiona 
contained in the report of the Em-
powered Committee, w ~th suitable mo-
difications, were communicated to the 
Implementing agencies in Delhi OD 

2-1-79. 

On a communication baving been ra. 
ceived from Delhi Administration iQ 
June, 1980 in regard to the difticultie. 
in implementation of the decisions 
communicated on 2-1-1979, the matte. 
is under correspondence with tile 
Delhi Administration I Delhi Develop.. 
ment Authority. 

Sola&loD to B0usiDr Probleaw 

7885. PROF. AJIT KUMAR MEHTA: 
Will the Mfnister of WORKS AND 
HOUSING be pleased to· state: 

(a) whether It fs a fact that houailltl 
problem will be solved. to a ,reat s-
tent U a scheme Uke the G n r~l In-
ran~  Scheme for the Central Gov-
ernment Employees Is Introduced .. 




